FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [MD DEVELOPMENT PRIVATE

LIMITED]

RELEVANT PARTICULARS

Name of corporate debtor - . MD Development Private Limited

Date of incorporation of corporate debtor | 07.05.2007

S =

Authority under which corporate debtor is 1 Ministry of Corporate Affairs, RoC-Mumbai
incorporated / registered \

Corporate Identity No. / Limited Liability | U45200MH2007PTC170644
Identification No. of corporate debtor w

Address of the registered office and F 89, Prime Mall, Irla Society Road, Vile
principal office (if any) of corporate | Parle (West) Mumbai Mumbai City MH
debtor | 400056 IN

Insolvency commencement date in respect = Order pronounced on 24.03.2023 (Copy of
of corporate debtor | order received by email on 28.03.2023)

Estimated date of closure of insolvency | 20.09.2023
resolution process '

Name and registration number of the = Mr. Sandeep Kumar Agrawal

insolvency professional acting as interim | Reg. No.: IBBI/IPA-001/IP-P01135/2018-
resolution professional | 2019/11828

Address and e-mail of the interim | Address - 523, Pocket-E, Mayur Vihar Phase-
resolution professional, as registered with 2 ,New Delhi. National Capital Territory of
the Board Delhi. 110091

 Email Id-ipsandeepagrawal@ gmail.com

10.

Address and e-mail to be used for | Address- 523, Pocket-E, Mayur Vihar Phase-
correspondence  with  the  interim 2 ,New Delhi, National Capital Territory of
resolution professional - Delhi. 110091

'Email Id- cirp.mddevelopment@gmail.com

14,

Last date for sTnb_mission of claims  07.04.2023

12.

Classes of creditors, if any. under clause | NA
(b) of sub-section (6A) of section 21, |
ascertained by the interim resolution-
professional |

Names of Insolvency Professionals NA
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class) !

(a) Relevant Forms and | a. Web

(b) Details of authorized | link:https:/ibbi.gov.in/en/home/downloads
representatives are available at: ' NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the MD Development Private Limited on
24.03.2023 (Copy of order received by email on 28.03.2023).

The creditors of MD Development Private Limited, are hereby called upon to submit their claims
with proof on or before 7th April, 2023 to the interim resolution professional at the address
mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by clectronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sandeep Kumar Agrawal
LP. Regsiraton No. _ Interim Resolution Professional
J In the matter of MD Development Private Limited
Reg. No.: IBBI/IPA-001/IP-P01135/2018-2019/1 1828
Reg. Add: 523, Pocket-E, Mayur Vihar Phase-2,

New Delhi, National Capital Territory of Delhi, 110091
Reg. Email Id: ipsandeepagrawal(@gmail.com

IBBIPA-0011P-PO11 36201

Place: Mumbai
Date: 31.03.2023
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UPDATE : (IOCL)

S M Vaidya, Chairman, IndianQil, emerges as the Top Indian CEQ

Mr 5 M Vaidya, Chairman, IndianQil, has been ranked

as the top Indian CEQ, by the CEOWorld magazine in
theirannual list of World's Most Influential CEQs for the
year 2023, MrVaidya tops the chart among the Indian
CEOs and ranks 81 globally in the illustrious list of over
1,200 CEOs across 96 countries. As one of the leading
energy technocrats with over 36 years of experience in
the downstream petroleumn industry and
refinery-petrochemical integration, Mr Vaidya has
actively contributed to global energy security and

sustainability dialogues. MrVaidya has also put IndianQil firmly on the forefront of corporate India's
conservation efforts through initiatives like supporting the Cheetah reintroduction program in India and
protecting Indian single-horned rhinos, among others. The CEOWorld'srankingrecognisesMr Vaidya's
thought leadership, global influence, and the impact of his contributions towards the worldwide energy
discourse, The assessment parameters include company’s financial returns, environmental track record,
governance, social outreaches, market share, market capitalisation, and the brand's newsworthiness &

Administration including District Collector,
Muncipal Corporation of Greater Mumbai and
Police Authorities. Exercise was witnessed by more
than 125 participants from AAl, Airlines, Helicopter
Operators, 1CG, Army, NDRF, IMD, INMCC, Air force,
Mavy , Maha Police, MCGM etc. Overall response to
the emergency scenario by all concerned agencies
was rated as very good. All participants
appreciated a very well-coordinated and planned
two day event.

UPDATE : (WR)
GM WR Conducts inpection of
Mumbai Suburban section

which resulted in safe train working. These
employees were awarded in appreciation of their
alertness in duty and contribution towards
averting untoward incidents, during the months of

January& February 2023 and thereby ensuring the
safety of train operations, Out of the 14 employees,
4 are from Vadodara Division, 3 from Ratlam
Division, 2 from Mumbai Central, Ahmedabad and
Bhavnagar Divisions each and 1 from Rajkot
Division. According to a press release issued by Shri

patients and their families. The rooms are designed
to provide a homely environment, with
comfortable beds, clean linen, and adequate space
for the patients and caregivers. The Patient Hostel
is located in close proximity to the hospital,
making it easier for patients to access medical

care, The hostel is also situated in a safe and secure
location, ensuring the safety of the patients and
their families. Dr. Shrikhande, Dy. Director, TMH
observed that "At present, there are 50 inguiries
daily for accommaodation out of which anly 50% of
requests can be fulfilled. As a result, many are
forced to stay on the footpaths or under the bridge
near the hospital. All this is set to change with the
onset of this Dharamshala Project. “The
Implementation Partners of this Project are the
Rotary Club of Bombay (District 3141) in
association with HDFC Asset Management
Company Ltd. who have supported this project as

i 14

i Sumit Thakur, Chief Public Relations Officer of a part of their CSR initiative, The inauguration of

= Western Railway, ShriMisra appreciated the the Patient Hostel is a significant milestone for Tata

UPDATE : ':c R) also inaugurated a Canteen for emplayees, an a|EEtITESS of the staff who were being awarded and Memaorial chlspitai, as it.aims t_c:n pm'»:-'i'de _

General M ¢ Caritral Auditoriam forCulturaband other svents and-alsi mentioned that they are exemplary role models for comprehensive care to its patients, including
enera anager, Le B everyone to emulate. accommadation facilities. This facility will ease the

Railway inspects Carriage
Workshop, Matunga

Shri Maresh Lalwani, General Manager, Central
Railway, inspected Carriage Workshop, Matunga
on 20,3,.2023, Shri Lalwani visited the Heavy
Corrosion Repair shop where he inspected the
Newly Modified High Speed Automaobile Carrier
Coaches (NMGHS) with Ball Transfer Unit (for

watched a cultural presentation of folk dance by
artistes of Matunga Workshop.

UPDATE : (AAl)
SAREX-2023

SAREX2023 event was organized by AAl, O/o
GMIATM) , Mumbai on 16th and 17th March 2023
comprising of a One day workshopand full scale

aircraft crash Search and Rescue exercise next

smooth movement of materials) and Boulder
Special Coach used for working on ghat sections
especially to control falling boulders. Shri Lalwani
inspected and appreciated the efforts put in for
the newly furbished Boulder Special Crew and
Equipment Coach. He also interacted with all
women welder team “Ahillya® & "Durga”. At
Matunga Workshop, the General Manager visited
the Roof Mounted Package Units (Units providing
air-conditioning at a controlled uniform
temperature in LHB coaches) testing facility and
newly constructed Integrated Dispatch, Lifting
and Inspection (IDLI) shed where Periodical Over
Hauling of LHB coaches are carried out. Shri
Lalwani watched a presentation on Workshop
activities by Chief Workshop Manager, Matunga
and met representatives of recognized Unions. He

day. In Workshop various agencies involved In
Aircraft Search and Rescue operations such as -
NDRF , INMCC, Indian Coast Guard , MIAL, AAI ,
INCOIS gave theirpresentations. Sh. Mangj
Bokade, Dy DDG,DGCA WR and 5h. Prakash
Tulsiani , CEQ, MIAL in presence of Sh.A.K. Meena,
ED(ATM) and Sh. ).T. Radhakrishna RED,WR
inaugurated the session. About 125 participants
from AAI Airlines, Helicopter Operators, I1CG,
Army, NDRF, IMD, INMCC, Airforce, Navy Maha
Police, MCGM etc. participated in workshop, On
17th March 2023, full scale aircraft crash Search
and Rescue exercise was conducted at Erangal
Beach , Madh Island. The exercise was arranged as
per National Aeronautical Search & Rescue
Manual. The exercise was executed with the help
of Indian Coast Guard, NDRF, ISRO, State

Shri Ashok Kumar Misra— General Manager of
Western Railway conducted inspection of Mumbai
suburban section and travelled by local train on
29th March, 2023. He interacted with the
commuters for their feedback and suggestions.
Shri Misra also conducted inspection of Borivali
station. GM was accompanied by ShriNirajVerma,
Divisional Railway Manager of Mumbai Central
Division. According to a press release issued by Shri
Sumit Thakur - Chief Public Relations Officer of
Western Railway, GM Shri Misra visited Borivali
station and conducted extensive inspection of the
station premises. During the course of inspection,
he inspected the circulating area at both east &
west sides of the station.He directed the concerned
to take appropriate measures to improve the
circulating area for the convenience of passengers
and to provide path way near PF 1/2 for additional
entry/exit. He also inspected the cleanliness of
toilet blocks, water vending machines, visited the
catering units and checked the Expiry date of
products, quality of food, No Bill No Payment
board, etc. GM also visited the 'One Station One
Product’stall at the station and enquired about the
products kept for sale as well as daily quantity sale
of products.

UPDATE : (WR)
14 Employees Of Wr Felicitated

With General Manager’s Safety
Award

Shri Ashok Kumar Misra - General Manager of
Western Railway felicitated 14 employees from the
six divisions of WR for their outstanding work

UPDATE : (TMC)
Tata Memorial Hospital’s 100
Mhada flat Dharmashala for

cancer patients

Tata Memarial Hospital, the apex cancer hospital in
the country, is proud to announce the
inauguration of its new Patient Hostel
{Dharamshala) at the 50 Building, Bhoiwada, Parel,
Mumbai - 400012. This Hostel will be providing
comfortable accommaodation for outstation cancer
patients and their families. These 100 Flats were
awarded by former housing minister Shri. Jitendra
Awhad through MHADA under the leadership of
VP & CEQ of MHADA Shri. Anil Diggikar. All this
would net have been possible without the
l=adership of Dr Shailesh V. Shrikhande — Deputy
Director, Tata Memorial Hospital. Dr Shrikhande has
nurtured this project from its infancy and has led it
to its successful commissioning. The Patient Hostel
will be inaugurated on 28th March 2023, by Dr
Rajendra Badwe, Director of Tata Memorial Centre
in the presence of Shri, Jeetendra Awahd, a former
Housing Minister, Maharashtra, The furniture and
fixtures in each Flat have been carried out as a CSR
initiative of HDFC AMC with the Rotary Club of
Bombay which planned, implemented and will run
the maintenance part of this hostel. Mr Navneet
Munot, Managing Director of HDFC AMC, Mr
Sandip Agarwalla, Governor of Rotary District 3141
which covers Mumbai and Mr Vineet Bhatnagar,
President of Rotary Club of Bombay were all
present for the inauguration, The Patient Hostel
has state-of-the-art facilities and amenities that
will ensure a comfortable and secure stay for the

burden of outstation patients and their families
who have to bear the additional costs of finding a
place to stay during their treatment. The Tata
Memaorial Hospital Patient Hostel is a testament to
the hospital's commitment to providing holistic
care to cancer patients and their families. We
believe that this facility will help improve the
overall experience of patients undergoing cancer
treatment at our hospital.

UPDATE : (WR)
Additional Stoppage Provided
At Palghar To 02 Trains On

Experimental Basis

Train No, 12995 /12996 Bandra Terminus — Ajmer-
Bandra Terminus Express has been provided with
additional halt at Palghar station, Ex Bandra
Terminus we.ef 31st March, 2023 and Ex Ajmer w.ef
30th March 2023, Train No. 12995 Bandra Terminus
- Ajmer Express will arrive Palghar at 18.26 hrs and
depart at 18.28 hrs. Similarly, Train No. 12996
Ajmer- Bandra Terminus Express will arrive Palghar
at 12.28 hrs and depart at 12.30 hrs.

Train Mo, 16209/16210 Ajmer — Mysuru - Ajmer
Express has been provided with additional halt at
Palghar station, Ex Ajmer w.e.f 315t March, 2023
and Ex Mysuru w.ef 30th March 2023, Train No.
16209 Ajmer — Mysuru Express will arrive Palghar at
20.37 hrs and depart at 20.39 hrs. Similarly, Train
MNo. 16210 Mysuru - Ajmer Express will arrive
Palghar at 23.17 hrs and depart at 23.19 hrs. This
changes are for experimental basis for a period of
six months. For detailed information regarding
halts & timings of halts, passengers may please
visit www.enquiry.indianrail.gov.in.
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NOTICE
Transter of Dividend/Equity Shares of the Company to Investor
Education and Protection Fund (IEPF) Account

Motice is hereby given that pursuant to the provisions of the Section 124 of the Companies
Act, 2013 ["the Acl) read with inwesior BEducation and Protection Fund Authority
[Accounting, Audit, Transfer and Refund) Rules, 2016, a5 amended (“the Rules’], all
dividend(s) remaining unpaid or unclaimed for a period of Seven years from the date of
fransfer to Unpaid Dividend Account are required 1o be transfermed to the Investors
Education and Protection Fund( IEPF) Authority established by the Central Government.
Shareholders are requested to note thal dividend declared by the Campany during the
financial yaar 201 3-14 for the FY 2012-13, which remained unpaidiunclaimed for a perod
of seven yaars, which was due for ransfer will ba transferrad Lo the account maintained by
the |EPF Authority on or after three months of this pubfication. The corresponding equity
shares in respact of which dividend remaing unpaid or unclaimed for a perod of saven
VEars consecutive years are required to be transferred to the Demat Account of the [EPF
Authority as per the procedure set out in-the Rules. The deiails of the concerned
shareholders, whose shares are liable fo be transferred to the IEPF Authority are made
available on the website of the Company www, bombaywireropes.com

RENTAL

Marine Lines Two
Fumishad Ofices 1756 &
135 GRD & 1 &t FLR ,
Good TrealTax/Advacats
Call 8853384257 .

00S0216018-1

PERSONAL

THANKS GIVING

HOLY Spirit Thou who

| SUBHASH KUMAR, 8/0
BHAWARLAL, Rfat. No
35/304, 3rd Floor,
Sambhavnath Apartment,
V.V.Puram, Bangalore-
BBDOE3, have, changed,
my, name from SAMPAT
RAJ to SUBHASH
KUMAR, Vide, aflidavit
dt:27-02-2023, sworn
before Motary Smi
Vatsala, Bangalore,

0120018458-2

| RAJESH KUMAR, Sla
BHAWARLAL, Riat. No.2,
4th floor, H.B.samaj Link

belore 1500 hrs, on the date menbaned
against iterms and will be openad at 15.30
hrs, Tender No.: T-PUB-GRC-2023-360,
Di.: 29.03.2023. Description of Works:
Replacemant of damaged and beaky Roof
RCCAasonry tank by PUC water tank with
slagging of block no, 741143, 4, 5,8, 8, 10,
11, 12; 13, 14, 15, 16, 17, 18, 15, 20,
124008, 125008, 13807, 12708, 74013, 4,
5,6 7, 8,9 93EN, 1231008, 124/1118,
104808, 11156, 112% and other buildings at
South Colony GRC under
ADEM Salilerment, South Eastern Railway
Tender Value: ¥ 1,45 67 075.90. Earnest
Money: T 2,22.500. Cost of Tender
Documants: T 0. Date of Dpening:
25.04 2023 Completion period of the
work: 12 (hwelve) months. Any change in
tender schedule, corrigendum,

BOMBAY WIRE ROPES LIMITED CLASSIFIEDS S. E. RAILWAY - TENDER PUBLIC NOTICE
CIN : L24110MH1961PLCD11922 - - il For on behalf of the President of India, the NOTICE is hereby given that, MR. MAHABOOL KHAN
REGD. OFFICE : 401/405. Jolly Bhavan Mo- 1, 10, New Marine Lines, Sr. Divisional Engineer, South Eastern ' BAHADUR KHAN agreed to sale under mentioned property]
Murmnbai- 400 020. Tel : (022) 22003231 / 5056 / 4325, Fax : (022) 2206 0745 Railway, Garden Reach, Kolkata-700043 ) ) ) :
E-mail : contachis@bombaywireropes. cor PROPE I ' CHANGE OF NAME invitess E-tender for the following works | | s10 8 mﬁﬂ;ﬂ!ﬂﬁkEﬂr s lying at Village Vavrle, Tal. Khalapur, Dist. Raigad to my

Mumbai 400023, Maharashira. India
sec@amalonin | (#3931 22} G255 9700
wiaw.amal.co.in
CIN: L24100MH1 574PLCDI THI4
NOTICE

MOTECE pursuant Y Requlafon 47 ol the SEBI
[Listing Cipligatiors and Disclosure Requiramenis|
Requlalians, 2015 is hereby givan 1hal, 1he
audited standalpne and consalidated financial
rasuts of the Company for lha paar anded on
March 31, 2023 will b2 placed bafore the Board
af Dirsctors at tha mesating bo ba held an Thursday,
Apeil 20, 2023

Matice s also avadable &t (1) waw.amal.co.in
[2} wvow. beaindia.com For Amal Lid

Sd/-
{Ankit T Mankodi)

Place : Atul Company Secretary

client. Any person or persons claiming any interest on the
said property, or any part thereof, by way of sale,
exchange, mortgage, gift, trust, inheritance, bequest,
possession, lease, lien, easement or otherwise, is hereby
required to communicate the same to the undersigned at
office within 14 days from the date hereof, as otherwise
the said sale will be completed without any reference or
regard to any such purported claim or interest, which shall

be deemed to have been waived to all intents and
purposes.
The description of the property :
Gut No. Hissa No. Area
H. R.
. 386 2 | 1.60.00

Date: 31.03.2023 Adv. C. B. Oswal

Concemed Sharsholders of the Company may claim dividend detlared during the makes me See Everything ;nad. Fnuﬁvﬂaﬁiﬂt tar::e;?er-::zg.;L;:ruﬂ:!:;;‘u;::a::; :c: Date :March 30, 2023 Dinkar Nimkar Apartment,
jocilgl yher AD1:1 Kk Do EY. allid 1. U0 00 800 S, lics 811N Weich. e :tm ihmmmﬂlﬂmww;u n::g;;r;? naml; fr?::: be publish in the newspaper. Interastad Mahavir Peth Karjat,

i al ; - i eac s, you who i c . . .
Company, m compliance with e said Bules shall transfer the Unpasdiunclaimed dividend e i Dl‘ui:a A ANIL TANK to RAJESH tenderers may visit website —p Tal. Karjat, Dist. Raigad-410201.

for the FY 2012-13 and correspanding equity shares to the Account maintainad by the
|[EPF Authority without any further notice on or after the dee date of transfar.

The Comgany /RTA had sent individual notices/intimations to the Shareholders theough
post Email in compliance with the Rules.

Mo ciaim shall e against the Company in respect of unpaidiunciaimed divided amount and
the comesponding equity shares fransferred to the IEPF and the same including all
benefits accruing on such shares, if any, can be claimed from the IEPF Authority by making

www. ireps. gov.in Tor full details!
dascripticndspecification of the tenders and
subrmit their hids online. in no case manual
tenders for this work will be accepled
M.B.: Prospeclive biddsrs may regular visit
www.lreps.gov.in 1o participate in all
tendars, Help Desk Cont No.: 033-2450-

Avclvertisingg i

TENDER PAGES

Coonmbiact
SITERDRA PATIL
Bl e Pdin,
LYY ] 2031 S
Lancdline No.

KUMAR, vide affidavit
dt:27-02-2023, sworn

before Motary Smi
Vatsala, Bangalore.

0120018459-1

to forgive and forget the
Wrongs that is done unto
me and whao is in all
instances of my life with
me | in this short Dialogue
want to thank you for

an application in Form No. IEPF -5 and afier following the procedure prescribed in the everything and confirm “IMPORTANT" 3783 (PR-1237) 67440215

Rules, details of which are avadable on the wabsila of the IEPF Authorty waww.igpl.govin once more that | do not Whikst cam & fken prior Io soonptance of

For any queries, sharehobders may contact Purva Sharegistry (India) PviLid, the Registrar want to be Separated :.mt'Trllum'i:dEmmEmkiE ﬂﬂ; FORM A DRM 2

and Share Transfar Agent of the Company at Unitno. 9, Shiv Shakti ind. Esti., ) R. Boricha from you, no matter how | o e o e b PUBLIC ANNOUNCEMENT PUBLIC ANNOUNCEMENT

o rracions with companes, meocitiors
o ifdrech il aclvertinng r i messpopon of
Pobdcabors W Sorebeg ooiiimenad tisl
rmdilern mske PeUeRAAY iNGueies balors
kT Y AODiEE oF elieing Pl ey
EjTE T wEh acksiiEs o {heredes
Wl O @ Ak Bl I iR T

Marg, Lower Parel (E) Mumbai 400 011, Tel: +91 22 4961 4132, +91 22 3570 0224,
Email Id- supporti@ purvazhare. com

(Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
INDIAN SUGAR MANUFACTURING COMPANY LIMITED

great the, material desire

may be | want to Be with
FOR BOMBAY WIRE ROPES LIMITED you and my loved ones in

Sdi- your parpetual glory

(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indig
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
[MD DEVELOPMENT PRIVATE LIMITED]

RELEVANT PARTICULARS

Anur&g Kanoria forever Aman = 205 whitlscatver, Apgatered (i a8 nol ! HE_-I_E‘IJ.E_M‘I'P_.&HT]EULAHE { pials _
Diate: 31.03.2023 Directar 0070B34448- 1 :_;'_"I‘Iir':::-I‘m'l'l'm:'f!'l"""" 10 b numbai L Mame of corporate dalrice | e Segar Manufichuing Company Limited [Usder CIRP) 1.] Name of corporate debtor MD Development Private Limited
Place : Mumbai [DIN:00200630] 2. | Date of noorporation of oorporste deblor | OF,01,/.2000 2.1 Date of incorporation of corporate debtor| 07.05.2007

3, | At ity under which comanate debior Compary Incarporated under the Companies Ao, 19585 3 Authorlty under which corporate — -
. | incorporsted / regitered | reghsterexd wih Registrar of Compuanies, Mabarshira (Pune) ‘| debtor is incorporated / registered Ministry of Corporate Affairs, RoC-Mumbal
4, [Corporrie ety Mo/ Limitod Liabiky | U S424PRN2000PLO0N 4353

4 ] Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U45200MH2007PTC170644

| Address of the registered office and F 89, Prime Mall, Irla Society Road,
principal office (if any) of corporate debto] Vile Parle (West) Mumbai Mumbai
City MH 400056 IN

Order pronounced on 24.03.2023 (Copy of

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

{cemtiTicaion H4o. o corporeis Cetnr
5, | Adcness. of the registered office and

@ L&TFinanffﬂf serv,f.ces i;falﬂﬂiff.fammmwm

&, | Irsolvency cormmencement date in

| o Vitthal Auto Lines MH. ha-8, AP Tamihurni Tg. 5
Miachia, Sakspur MH 413210 1N

| Th{: Horrhle RCLT Mumbai ﬁ-l:rch 'Pn'.vn.'r.lrr.u:ﬁ e Crder

6.] Insolvency commencement date in

ice: i r of corporie debine 23 March, 2023, . .

Branch office: Mumbai mSpeTt EJ‘: R T e R i e s respect of corporate debtor order received by email on 28.03.2023)
F .Eﬂl'l"-HEﬂ date ol chisLEe of Teohvency | lg'ﬂ"l 5-E1IE"='I"'.\&|' E'l}zé T . 7.] Estimated date or closure or Insolvency 20.09.2023
r SR ’ resolution process T
= [Hame and regeiraiion ramber c e | Filash Fiaghuras Mahasn 8.] Name and registration number of the Mr. Sandeep Kumar Agrawal
8, e qmm'm,_“ s £ R '_:1.'““'”“ e insolve.ncy profes§ional acting as interim Reg. No.:

POSSESSION NOTICE linair: ml" i L mri H.EI,.'Iﬁﬁlylﬁ-hm&-'EUI?-'&-'NIEE resolution professional IBBI/IPA-001/IP-P01135/2018-2019/11828]
[Rule-8(1)] = Mm r_ﬁ.ﬂ.én{all?_..n_"‘mh i e 5‘}' Fﬂmﬁm 9.] Address and e-mail of the interim resolutiorf Address - 923, Pocket-E, Mayur Vihar

professional, as registered with the Board | Phase-2 ,New Delhi, National Capital
Territory of Delhi, 110091

Email Id: ipsandeepagrawal@gmail.com
Address - 523, Pocket-E, Mayur Vihar

Whereas the undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Housing Finance Ltd has been Merged with L&T Finance Ltd under
the Scheme of Amalgamation by way of merger by absorption approved by the NCLT Mumbai as well as NCLT Kolkata, L&T Housing Finance Limited has merged
with L&T Finance Limited (‘LTF’) w.e.f. 12th April, 2021) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand

Fure- 411030, Mahareshina

Email: fiteshmahiajance@email com
(@203 Demgriri, Ganeshmala, Sinkagsd Road,
Pune 4110030, Maharshim 10] Address and e-mail to be used for

resohation professional, 85 negishened
| with the Board

110 | ehiressas et gl b b Lissex] Tor
cormespondence with the menm

mesohitian professonal Emall; Indansugarcirp@gmall.com correspondence with the interim Phase-2 ,New Delhi, National Capital
notices calling upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the demand notice appended below within 60 days from 11| Larst dakie for subrmisslon of dakme - | £2th Apel, 2023 resolution professional Terrlt_ory of Delhi, 110091 .
the date of receipt of the said notice together with further interest and other charges from the date of demand notice till payment/realization. The Borrower/ 12 |Classee of crediiors, Fary, under | Mot Applcable _ _ Email Id: cirp.mddevelopment@gmail.con|
Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/ Guarantors and public in general that the et XY oo st Vi B0l iy 11] Last date for submission of claims 07.04.2023

1L, asteriained by e inberim resalulion 121 Classes of creditors, if any, under clause (b)

undersigned has taken possession of the property described herein under in exercise of powers conferred on him/her under Section 13 of the said Act read with
rule 8 of the said Rules on this notice.

nfessiorl of sub-section (6A) of section 21, ascertained | NA
T2 Names of Irsohercy Erfessors. [ ot Appicabia by the interim resolution professional
T whantified to act a5 Authonsed 13] Names of Insolvency Professionals identified td

Demand Notice i i I o ks act as Authorised Representative of creditors | NA
i ks e i in a class (Three names for each class)
e names for eadh cess)

Loan [ Borrower/s/

Account Co-borrower/s & Date and Type of

Possession Taken

Description of the Mortgaged Properties Outstanding

Number Guarantors Name Date AR R e e [T T T g ——Y ' 14] (a) Relevant Forms and a. Web link:
|. Amount ®) el I .. (b) Details of authorized representatives | https://ibbi.gov.inen/home/downloads
MUMHL180032 |1.Mahadev Vitthal | All The Piece And Parcel Of The Property Address: Flat No. 606, Admeasuring | 25-03-2022| Rs. 49,54,061.29 /- 27-03-2023 o I;hb i ity i ; are available at: b. NA
" ohendge 398 S ft, ie. 36.98 Sq.mirs Carpet frea, Net Area 441 5q.ft. L.e 40.97 | on e4-03-2022 Physical M :. .‘ IIu h s by g that th "-.La:t I C Law Tribunal h d th Notice is hereby given that the National Company Law Tribunal has ordered the commencemen
i i ildi i i otice Is hereby given that the ional Company Law Tribunal has ordere ] ( ) ] enc
SA4UMHL190004 2'\5/2223 I\élahadev é%gtgzgggﬁs gtgr‘r':lt?i\%’(\é\)/lEnagStEll\/IlghLl;’];Etl}l’!dllr?(gacjzs?ZEgzefnatggBenddﬁj Possession commencement of 2 corporate insahency resaluion process of the Indian Sugar of a corporate insolvency resolution process of the MD Development Private Limited or
9 pIc, Manufacturing Company Limited on 23rd March, 2023. 24.03.2023 (Copy of order received by email on 28.03.2023).

As Follows: The creditors of MD Development Private Limited, are hereby called upon to submit their claims
with proof on or before 7th April, 2023 to the interim resolution professional at the addresg
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [NA]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-

Sandeep Kumar Agrawal

Interim Resolution Professional

In the matter of MD Development Private Limited
Reg. No.: IBBI/IPA-001/IP-P01135/2018-2019/11828
Reg. Add: 523, Pocket-E, Mayur Vihar Phase-2,

New Delhi, National Capital Territory of Delhi,110091
Reg. Email Id: ipsandeepagrawal@gmail.com

The creditors of Indian Sugar Manufacturing Company Limited, are hereby called upon
to submit their claims with proaf on or before L2th April, 2023 to the nterim resatution
professional at the address mentionad against entry Mo, 10,

The finandial creditors shall submif hedr claims with prool by elecironss means anty, all
ather creditors ray subrnft the claims with proof In person, by post or by electronsc
MeAns,

A financlal creditor Belonging to @ class, &3 sted against the entry Mo, 12, shall Indicate
its choice of authorisad representative from among the thrae insohency professionals
listed against &ntry Mo, 13 10 act as authorsed representative of the class in Form GA,
[Mot Applicabla)

Submission of false or misleading proofs of claim shall attrack penalties.

Sd/- 5/d

; ; Date: - 31,03.2023 Mr. Ritesh R. Mahajan
Authorized Officer Place: - Pune Interim Resolution Prafessional

For L&T FINANCE LIMITED IEBI/IPA-D02/IP-NDODAE/ 201 7- 18/ 10132
For Indian Sugar Manufacturing Company Limited (Under CIRP)

East | Open Plot

West | Open Plot |
‘North Open Plot
South| Road

Boundaries

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from
the date of demand notice till payment/realization.

Date: 31.03.2023
. Place: Mumbai i
financialexp.epapr.in

Place: Mumbai
Date: 31.03.2023
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